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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi-110001/Dated 1 8™ November, 2024,
27 Kartika, 1946(Saka)

No. 434/ES-1/BR-LA/2023(2) :- In exercise of the powers conferred by sub-section
(1) of section 22 of the Representation of the People Act, 1951 (43 of 1951), the Election
Commission hereby designates in consultation with the State Government fo Bihar,
following officers mentioned in column 2 of the Table below, as Assistant Returning
Officers, in addition to Assistant Returning Officers nominated vide its Notification
No. 434/ES-1/BR-LA/2023(2), dated 06th October, 2023, as amended from time to time, to
assist the Returning Officer of the following Assembly Constiuency mentioned in Column 1
of the Table, for counting of votes during Bye Election to the Legislative Assembly of
Bihar, 2024-:-

Number and Name of

Assistant Returning Officer

Assembly Constituency
1 2
7. Deputy Collector Establishment, Bhojpur
8. Incharge Legal Sectgion, Bhojpur
9. Incharge Disaster Management, Bhojpur
10. District Statistical, Officer, Bhojpur
196-Tarari 11. District Planning Officer, Bhojpur

12. Executive Magistrate, Piro

13. Sub-divisional Welfare Officer, Piro

14. Block development Officer, Piro

15. Block Panchayat Raj Officer, Piro

16. Block Panchayat Raj Officer, Charpokhari

8. Block Panchayat Raj Officer, Nuaon

9. Block Co-operative Officer, Durgawati

10. Block Welfare Officer, Ramgarh

11. Executive Officer, Nagar Panchayat, Ramgarh
12. Revenue Officer, Ramgarh

13. Block Co-Operative Officer, Nuaon.

9. In Charge Officer District Tourism Section, Gaya
10. In Charge Officer, District Legal Section, Gaya
11. Block Supply Officer, Dumaria

12. Block Supply Officer, Banke Bazaar

13. Block Panchayat Raj Officer, Banke Bazaar

14. Block Welfare Officer, Banke Bazaar

9. In Charge Officer District Development Section, Gaya
10. In Charge Officer District revenue Section, Gaya
11. Block Supply Officer, Belaganj

12. Block Supply Officer, Nagar

13. Block Development Officer, Gaya Town

14. Block Welfare Officer, Belaganj

203-Ramgarh

227-Imamganj (SC)

232-Belaganj
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The Officers in Column 2 of the above table shall cease to function as Assistant
Returning Officers immediately after the successful completion process of counting of votes
in concerned Assembly Constituencies.

By Order
SUJEET KUMAR MISHRA,
SECRETARY

refters, AfAdTera Ysuned,
fagR, g1 aRT yaIfera va gfsal
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